1 2 3 4 5

22. Karnataka 42420 58855 24230
23. Kerala 30144 48668 3890
24. Lakshadweep 0 36 40
25. Puducherry 854 2000 420
26. Tamil Nadu 25216 54634 14730
27. Goa 1389 809 70
28. Gujarat 13520 19271 3070
20. Daman and Diu = = 60
30. Maharashtra 27182 33266 33680
31. Chhattisgarh 17719 25933 10780
32. Madhya Pradesh 22332 42703 6280
33. Uttarakhand 10962 19270 3780
34. Uttar Pradesh 51123 56652 44140

ToTAL 505451 975651 362870
*Provisional

Jan Aushadhi Quilets

*A86. SHRI GIREESH KUMAR SANGHI:
SHRI SANTOSH BAGRODIA:

Will the Minister of CHEMICALS AND FERTILIZERS be pleased to state:

(a) how many Jan Aushadhi Outlets have been opened so far and the details thereof,

city-wise;

(b) what are the parameters of identifying the cities, locations and dealers for setting up
Jan Aushadhi Outlets;

(c) whether Government has set any annual target for setting up such Outlets;

and

(d) what steps have been taken to prevent black-marketing and pilferage from such
Qutlets?

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS (SHRI
SRIKANT JENA): (&) At present, 14 Jan Aushadhi Outlets have been opened in the States of

Punjab, Haryana, Delhi and Rajasthan, as follows:-
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State District Nos.

Punjab Amritsar 1
IMohali 1
Bhatinda 1
Ludhiana 1
Jalandhar 1
Patiala 1
Faridkot 1
Moga 1
Haryana Panchkula 1
Gurgaon 1
NCT of Delhi New Delhi (in Shastri Bhawan) 1
Rajasthan Jaipur 2
Alwar 1
ToTAL 14

(b) Jan Aushadhi Outlets have been opened by Pharma Central Public Sector
Undertakings with the co-operation of State Governments in District Hospitals identified by the
States. These Outlets are managed by State Government or Non-Government Organisations
(NGQOs), reputed Charitable Societies like Red Cross Society etc.

(c) The opening of Jan Aushadhi Outlets depends on the facilities that may be offered by
the States in District Hospitals etc. Government has plans to open 270 Jan Aushadhi Qutlets in
2009-10.

(d) The unbranded generic medicines are sold in Jan Aushadhi QOutlets in specially
designed packs. The sale price is printed on the strips/labels. Further software has been
provided to these Outlets enabling them to account for purchase and sales.

Pending consumer cases

*487. SHRI SHANTARAM LAXMAN NAIK: Wil the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION he pleased to state:

(a) the number of cases pending in the National and State Consumer fora in the

country;

(b) whether there is any time limit prescribed for disposal of cases by the various types of

consumer fora;

(c) if so, the details as regards the time limit fixed; and
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